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Orientation Course for District Judge (Commercial Court)
(Full Strength)
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Name of OfficeradBarkha Gupta

Rajneesh Kr. Gupta
Paranjit Singh

Vinay Kr. Khanna
aLi;ZPat Singhmm1
}fiRml iii
Sanjdy Shalma-1

Gurdeep Singh

Prem KI. Balth\val
-[-iinesh Bhati-

Pankaj Gupta
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Mr.
Mr.
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11
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13 1 Mr. Sadeev Kumar Agganval

Singh
Inrender Bhatt
memani Malhotlu

mineetd Goyal
Mr. Sanjeev Agganval
Ms. Illa Ralvat

Mr. Rakesh Syal
Mr. S.S. Rathi

m-mesh KI. Gar!
Mr. Chandra Shekhar

Mr. Bhupesh Kumar
Mr. Ajay Kr. Jain
Ms. Kaveri Ban,eja

Ms. Anu Grover Baliga
Ms. Preeti ARran,al Guptammm
Ms. Savita Rao
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31 1 Mr. Mukesh Kr.Gupta

32 1 Mr. Rajesh Kr.Singh
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DisUict Judge (Commercial Court)eo=PCm
DisHIct Judge (Commercial COtIIt)

Dis.tact Judge (Commercial Court)

District Judge (Commercial Court)
Disalct Judge (Commeltial Court)
Disaict Judge (Commercial Court)

District Judge (Commercial Court)
DishIct Judge (Commercial Court)
Disblct Judge (ConuTlercial Court)

DisUlct Judge (Commercial Court)
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DishIct Judge (Commercial Court)

Disdict Judge (Commercial Court)
Disaict Judge (Commercial CQurt)

DishIct Judge (Commercial Court)

-intact Judge (Conluercial Coun)
DisHIct Judge (Commercial Court)
DiFtact Judge (Commercial Court)

Disulct Judge (Commercial Court)
DisuIct Judge (Commercial Court)

Distdct Judge (Commercial Court)
Disulct Judge (Conunercial Court)
Distlict Judge (Commercial Court)
Disulct Judge (Commercial CouID

District Judge (Commercial Court)
Disulct Judge (Commercial Court)
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KKD
THC

THC
Saket

PHC

KKD
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KKD

Rohini
Saket
THe'ka
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THC
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